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RAM NIWAZ (SINCE DECEASED) THROUGH LRS. & ANR. Appellant(s)
VERSUS

RAM YAGGYA (DEAD) & ORS. Respondent(s)

(FOR ADMISSION and I.R. and IA No.70677/2021-EXEMPTION FROM FILING
C/C OF THE IMPUGNED JUDGMENT and IA No.70678/2021-EXEMPTION FROM
FILING O0.T. and IA No.70680/2021-EXEMPTION FROM FILING AFFIDAVIT
and IA No.71496/2021-PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES )

Date 29-07-2024 This appeal was called on for hearing today.
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UPON hearing

the counsel the Court made the following
ORDER

Ld. Counsel for the appellant is granted four weeks’

contd...



time, as last opportunity, to file Application for
substitution of legal representatives in respect of deceased
respondent No.1.

Respondent No.3 is duly represented.

As per certificate of service from the High Court,
notice was affixed on the door of respondent No.2. As such,
service 1is deemed to be complete through affixation on
respondent No.2.

List again on 13.09.2024.

SUJATA SINGH

Registrar
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